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SHRI HUSAIN DALWAI (Maharashtra) : Sir, I associate myself with this issue.

Demand for action on report of Director Generals of Police recommending

increase in representation of minorities in police force

SHRI HUSAIN DALWAIL (Maharashtra): Sir, the Delhi Edition of the Indian
Express of 17th July, 2014, in its news item appearing on the {ront page, mentioned about
areport titled “Strategy for making police forces more sensitive towards minority section’
prepared by three Director Generals of Police, one each from Uttar Pradesh, Maharashtra
and Tamil Nadu. As per this Report, there is a trust deficit among Muslims who see them
communal, biased and insensitive. This impression, as per the Report, comes from poor
representation of minorities in the forces and the conduct of some policemen during riots.
This Report was presented at the Conference of DGs in New Delhi last year and awaiting

action.

There 1s a need to increase representation of Muslims in the police force. [ urge upon
the Government to take action on various recommendations and suggestions contained in
the Report. It would be appropriate if the Home Minster enlightens the Members of this
House on this issue. Thank you.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate mysell’ with

this 1ssue.

DR EM. SUDARSANA NATCHIAPPAN (Tamil Nadu): Sir, [ also associate

myself with this issue.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Shri S. Thangavelu, not there.
Shri Vishambhar Prasad.

Demand to bring constitutional amendment to include 17 backward castes

of Uttar Pradesh under Scheduled Caste category

sft TR gue YR (SR uge) @ "Gy, SR uew @ 17 fUwe) onfia
PER, PAY, dac, Aedls, UG, PBR, TR, Heax, [, IR, €,




364 Special [RAJYAE SABHA] Mentions

(51 BT e e

A, T, e, AiE, TaE o w2 i viesa are awee T 15 e,
2013 FT WAMNTF T 37 AEFTE 79T, 9T §FN F A EET e T
AR ST 2 O AT T % AT W I AT 3 A AT v
FAFT AT TR 1 AT W § AR 7 S T W 2 W g
BT 1142008 T ATT T Peifg e fegel F 9r9 @ oo wEn WER w1 AR |
AT AT TS ) TR AT Wie § wwET w9 wem w17 fros
wrferrt Ft AR Wi | GFrRe R e arrers 2, waie 0 A 9 o wEa
T AT ATE R CGH A NS, WIEE, THSN, FEAE, TR W, W0OAgE
THET 1 IO WA ¥, R e A T2 w5 fiEer 2, e oy o
wFfa F T

qErET, O UeW H g1 8% § 9w amaret ) T Tun v TR S
TR W WETE, WEF AW wAAeE ame 7w frogt Rt w5
it o wFfE e 9 s 2 A AT w2 R g W wiEe o
W T RS @rHT 9o HEE F1 FiETw Tkl w1 e wieat | w
T = T FH

o # Ty wE e e 2 R o wem #1117 o skt w1 aiee
F AT 241 F WEET FT ATHET AT § I0EE w2 AMeIE FEY 99
| T
it e wel i (TR wew) AR, H v w9 EEie veem W uene
RG]
[ -us
THE VICE-CHAIRMAN (SHRI TIRUCHI 5IVAY Shn KN Balagopal. Mot

present. Shimati JTharna Das B aidya. Mot present. Shn Al Anwer Ansan. Mot present.
ohn Marendra Kumar Kashyap. Mot present. Shri Vivek Gupta.

Demand to take steps to remove problems being faced by
jute indusiry in West Bengal

SHRIVIVEE GUPTA (West Bengal): 5ir, my special mention is with reference to
problems faced by jute millsin West B engal. Our jute industry employs labour workforce

T Trar=literation in UrdnScrpt.



